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Sri M.K. Bagri, learned Official Liquidator for the Central Government

and Sri Ankit for the respondents.

In the present matter a fresh notice were issued by the Registry of
this Tribunal to the petitioner, however, the proof of service thereof is still
awaited, therefore, the Court is directed to issue fresh notice in the matter.

A copy of the petition to be provided to the office of the Official Liguidator.
The matter be listed on 13.0?.201?._

Order Date: 01.06.2017 LT sttt Q) \i/ ) "
Sharad Srivastava o i

(H.P. CHATURVEDI, MEMBER (Judicial))



